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09-08-2017 - CP (IB) No. 302/KB/2017 - Laxmi Narayan Shaw Vs. Balaji Paper &
Newsprint Pvt. Ltd.

ORDER

The Ld. Lawyer on behalf of the Operational creditor as well as on behalf of
the Corporate Debtor are present.

The corporate Debtor has prayed for accommodation as his senior is not
available today for arguments.

Meanwhile, the petitioner proposed that they are ready to setile the issue if the
Corporate Debtor is agreed.

Fixing 30-08-2017 for further hearing.

MANORAMA KUMARI
MEMBER(J)




